
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR  

ADGAONKAR SARAF PRIVATE LIMITED OPERATING GOLD JEWELLERY 
STORE IN NASHIK, MAHARASHTRA 

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

 
RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 
PAN/ CIN/ LLP No. 

Adgaonkar Saraf Private Limited 
CIN: U36911MH2003PTC139746 

2. Address of the registered office Viraj Corner, Canada Corner, 
Sharanpur Road, Nashik, MH-422002 

3. URL of website Not available 

4. Details of place where majority of fixed 
assets are located 

Viraj Corner, Canada Corner, 
Sharanpur Road, Nashik, MH-422002 

5. Installed capacity of main products/ 
services 

Details not available 

6. Quantity and value of main products/ 
services sold in last financial year 

Details not available 

7. Number of employees/ workmen Nil 

8. Further details including last available 
financial statements (with schedules) of 
two years, lists of creditors, relevant dates 
for subsequent events of the process are 
available at: 

Can be sought by sending request to 
Resolution Professional at: 
cirp.adgaonkarsarafnashik@gmail.com 

9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at: 

Can be sought by sending request to 
Resolution Professional at: 
cirp.adgaonkarsarafnashik@gmail.com 

10. Last  date  for  receipt of  expression  of 
interest 

09/06/2023 

11. Date of issue of provisional list of 
prospective resolution applicants 

19/06/2023 

12. Last date for submission of objections to 
provisional list 

24/06/2023 

13. Process email id to submit EOI cirp.adgaonkarsarafnashik@gmail.com 

Sd/- 
Viral Vora 

Resolution Professional of Adgaonkar Saraf Private Limited 
IBBI/IPA-001/IP-P02703/2022-2023/14141 

AA1/14141/01/120823/104452 
3, Shanti Kunj, Lala Lajpatrai Road, Near HDFC Bank, 

Vile Parle West, Mumbai – 400 056 
Email ID: cirp.adgaonkarsarafnashik@gmail.com 

Date and Place: Mumbai 25/05/2023 
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Sd/-
Authorized Officer

INDIABULLS HOUSING FINANCE LIMITED

POSSESSION NOTICE
(for immovable property)

Whereas,
The undersigned being the Authorized Officer of the INDIABULLS HOUSING
FINANCE LIMITED (CIN:L65922DL2005PLC136029) under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 and in exercise of powers conferred under Section 13 (12) read with
Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
dated 10.12.2021 calling upon the Borrowers BABAN SOPANRAO INGALE AND
BHAGYASHREE B. INGALE to repay the amount mentioned in the Notice being
Rs.9,56,584.09 (Rupees Nine Lakh Fifty Six Thousand Five Hundred Eighty
Four and Paise Nine Only) against Loan Account No. HHLPUC00407731 as on
10.12.2021 and interest thereon within 60 days from the date of receipt of the said
Notice.
The Borrower (s) having failed to repay the amount, Notice is hereby given
to the Borrower (s) and the public in general that the undersigned has taken
possession of the property described herein below in exercise of
powers conferred on him under Sub-Section (4) of Section 13 of the Act read
with Rule 8 of theSecurity Interest (Enforcement) Rules, 2002 on 23.05.2023.
The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
the INDIABULLS HOUSING FINANCE LIMITED for an amount of Rs.9,56,584.09
(Rupees Nine Lakh Fifty Six Thousand Five Hundred Eighty Four and Paise
Nine Only) as on 10.12.2021 and interest thereon.
The Borrower’s attention is invited to provisions of Sub-Section (8) of
Section 13 of the Act in respect of time available, to redeem the secured
assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
FLAT BEARING NO. 309 HAVING CARPET AREA 41.15 SQUARE METERS
(443 SQUARE FEET) ON THIRD FLOOR IN BUILDING A1, SITUATED IN SARA
CITY, KHARABWADI, PUNE-410501, MAHARASHTRA TOGETHER WITH CAR
PARKING SPACE.

.
Date : 23.05.2023
Place : PUNE

(Regd. Office: PSEB Head Office, The Mall, Patiala - 147001)
Corporate identity Number U40109PB2010SGC033813 Website: wwwpspcl.in

Mobile No. 96461-55525
E-Tender Enq. No. 454 /P-3/EMP-12311 dated 22.05.23.
Dy Chief Engineer/ Headquarter (Procurement Cell-1) GGSSTP, Roopnagar invites E-
Tender ID No. 2023_POWER_102839_1 for the work of Breakdown/preventive mtc of ID/
FD/PA/Seal Air Fans, ESPs, Ducting, Dampers and Gates including overhauling of PA, SA
fans of 4x210 MW BHEL make units at GGSSTP, Ropar.. For detailed NIT & Tender
Specification please refer to https://eproc.punjab.gov.in from dtd. 22.05.23/ 05:00 PM
onwards.
Note:- Corrigendum & addendum, if any will be published online at
https://eproc.punjab.gov.in

RTP 54/2376155/12/1697/2023/24331




